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Smt. Rakhi Birla, Hon’ble Deputy Speaker in-Chair 
 

1. 11.04 AM Special Mention (Rule-280) : 
The following Members raised matters under Rule-280 with the permission of the 
Chair : 

1. Shri Virender Singh Kadian 
2. Smt. Bandana Kumari 
3. Shri Rohit Kumar 
4. Shri Jarnail Singh 
5. Shri Surendra Kumar 
6. Shri Anil Kumar Bajpai 
7. Shri Kartar Singh Tanwar 
8. Shri AbhayVerma 
9. Shri Mohan Singh Bisht 
10. Shri Vijender Gupta 
11. Shri Sanjeev Jha 

12. Shri S.K. Bagga 
13. Shri Sahi Ram 
14. Smt. Raj Kumari Dhillon 
15. Shri Jitender Mahajan 
16. Shri Ajay Mahawar 
17. Ms. Bhavna Gaur 
18. Shri Om Prakash Sharma 
19. Shri Praveen Kumar 
20. Shri Kuldeep Kumar 
21. Shri Somnath Bharti 

 

2. 11.46 AM Presentation of the Economic Survey  : 
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister presented the Economic Survey 
of Delhi (2021-2022) (Hindi & English Version). 

3. 11.47 AM Status Report of Outcome Budget - 2021-22 : 
Sh. Manish Sisodia, Hon’ble Deputy Chief Minister presented the Status Report of 
Outcome Budget-2021-22 (upto 31st December 2021) (Hindi & English Version) and 
made a detailed statement explaining its salient features. 

4. 12.16 PM Motion of Thanks : 
Shri Rohit Kumar, Hon’ble Member made a “Motion of Thanks” to the Hon’ble 
Chief Minister of Delhi for implementation of the scheme “Jahan Jhuggi Wahin 
Makan”.  
 

5. 12.21 PM Short Duration Discussion (Rule-55) : 
Shri Sanjeev Jha initiated discussion on ‘Delay in conduct of elections to the 
Municipal Corporations of Delhi’. 
The following Members participated in the Discussion : 

1. Shri Pawan Sharma 
2. Ms. Bhavna Gaur 
3. Shri Saurabh Bharadwaj 
4. Shri Vijender Gupta 

 

6. 01.13 PM The Chair adjourned the House till 02:15 PM. 

7. 02.19 PM House reassembled. 
Hon’ble Deputy Speaker in-Chair. 
 

8. 02.19 PM Short Duration Discussion (Rule-55) continued: 
5. Shri Jarnail Singh 
6. Shri Abdul Rehman 
7. Shri Parlad Singh Sawhney 
8. Shri Kuldeep Kumar 

 
 
 



9. Smt. Parmila Dheeraj Tokas 
10. Smt. Atishi 
11. Shri Madan Lal 
12. Shri Abhay Verma 
13. Shri Rituraj Govind 
14. Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition 

Shri Satyendar Jain, Hon’ble Minister, Urban Development Department replied 
to the discussion. 
Shri Manish Sisodia, Hon’ble Deputy Chief Minister also expressed his views. 

 
 

9. 04:11 PM The Chair adjourned the House upto 11.00 AM on Saturday, 26 March 2022. 
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